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Tue DEPUTY CHAIRMAN: You may
continue later. Minister of Parliamen-
tary Affairs. °

ANNOUNCEMENT RE. GOVERN-

MENT BUSINESS

T MINISTER or COMMUNICA-
TIONS anp PARLIAMENTARY APF-
FAIRS (SHRI SATYA NARAYAN SINHA):
Madam, wih your permission, I rise
to announce that Government Busi-
ness in this House during the week
commencing 21st December, 1964, will
consist of:

(1) Consideration and passing of
the following Bills, as passed by Lok
Sabha:

The Payment of Wages (Amend-
ment) Bill, 1964.

The Foreign Exchange Regulation
(Amendment) Bill, 1964.

The Standards of Weights and
Measures (Amendment) Bill,
1964,

(2) Consideration and return of
the following Bills, as passed
by Lok Sabha:

The Appropriation (Railways)
No, 3 Bill, 1964.
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. The Indian 'Targiﬁ (Amend- Erec i e ic mfa- F JTE 2GAT
ment) Bill, 1964. £ r & T H@?ﬁ
(3) Consideration of a motion for

concurrence in the recommen-
dation of the Lok Sabha for
reference of the Companies
(Second Amendment)| Bill,
1964, to a Joint Committee.

(4) Consideration andg passing of
the Representation f the
People (Second Amendment)
Bill, 1964, as passed by Lok
Sabha.

(5) Discussion on the present in-
ternational situation and the

Minister of External
on Tuesday, the 22nd
ber, 1964, after
Questions.

(6) Discussion on the Report of

presided over by Shri S. R.
Das, constituted under the
Ministry of Home |Affairs
Notification S. O, No.| 3109,
dated the 1st November, 1963,
10 inquire into and report on
certain allegations | made
against Sardar Partap| Singh
Kairon, the then Chief |Minis-
ter of Punjab, laid o the
Table of the Rajya Sabha on
the 7th September, 1964, on
Monday, the 21st Degember,
1964, at 4 p.m.

' Tee DEPUTY CHAIRMAN: The
House stands adjourned till 2:30 r.M.
' The House then adjpurned

for lunch at one of the clock.

—

The House reassembled after Iunch
at half past two of the clock] The
VicE-CHAIRMAN (SHRIMATI TARA Rani-
cHANDRA SATHE) in the Chair
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